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Short-Fajl in exports since U.N.C.T A D
held in New Delhi

5533 SHRI ANADI CHARAN DAS
Will the Minister of FOREIGN TRADE
be pleased to state

(8) whether the progress of India’s
foreign trade since the New Delli U N. C.
T A D has been disappointing and

export earnings have registered big short-
falis

{b) whether export of commodities to
vanous foreign countries are subject to
import duties, quota restrictions etc and

%
(c) the steps proposed to be taken to
have these restrictions removed ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
(SHRI A C. GEORGE) (a) No S,
There has been no shortfall 1n our exports
since the New Deli UNCTAD. The
following figures would 1ndicate that there
has been a continuous upward trend n
Our exporis

(Rs crores)
Year " Exports
1967 68 19869
1968 (9 1357 87
1969 70 141328
1970-1 1535 16

(b) and (c) Yes Sir, a number of come-
modities of export interest tojthe developing
wountries are subject to tanff and non-
tanfl barriers 1n the markets of developed
countries, and concerted efforts are beng
made 1 the forums of UNCTAD and
GATT for removal of those restrictions
The adoption of the scheme ot Generalised
Preferences which has enabled a large
number of manufactures and semi-maou-
factures of developing countriog to gamn
preferential access to the markets of deve-
loped countries, is 8 positive outcome of
these efforts.





